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ic) Both sides expressed support for the establishment
of a joint working group on energy and mining and
examined the possibilities of establishing a joint working
group on information technology. Possible cooperation in
several other sectors such as Railways, trade information
etc. was also discussed.

Transit Treaty

2280. SHRIMATI JAYANT! PATNAIK: Will the Minister
of EXTERNAL AFFAIRS be pleased to state:

(a) whether India and Nepal have signed a new
transit treaty;

(b) if so, the salient features thereof, and

(c) the date till which the new treaty will remain
valid?

THE MINISTER OF EXTERNAL AFFAIRS AND
MINISTER OF DEPARTMENT OF ELECTRONIC (SHRI
JASWANT SINGH): (a) A renewed Transit Treaty between
India and Nepal was signed on January 5, 1999 in
Kathmandu by Commerce Minister Shri Ram Krishna
Hegde and his Nepalese counterpart, Mr. Purna Bahadur
Khadka.

(b) and (c) The renewed Treaty contains liberalised
procedures for the transit of Nepalese goods. It is valid
for a period of seven years up to January 5, 2006, and
shall, thereafter, be automatically extended for a further
period of seven years at a time, uniess either of the
parties gives to the other a written notice, six months in
advance, of its intention to terminate the Treaty, provided
further that the Protocol and Memorandum to the Treaty.
containing modalities and other arrangements, would be
subject to review and modification every seven years or
earlier, if warranted.

Development of Agriculture

2281. SHRI A. VENKATESH NAIK:
DR. PRABHA THAKUR:
SHRI VITHAL TUPE:

Will the PRIME MINISTER be pleased to state:

(@) the details of the funds released to each State
for the development of agriculture during the year 1989-
99;

(b) whether share of investment is being given to
States in accordance with any norms; and

(c) if so, the details thereof?
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THE MINISTER OF STATE IN THE MINISTRY OF
AGRICULTURE AND MINISTER OF STATE IN THE
MINISTRY OF WATER RESOURCES (SHRI SOMPAL):
(@) The details of tunds released to each State dunng
the year 1998-99 is given in Statement.

(b) and (c) Funds are released to the State
Governments under various Central/Centrally Sponsored
Schemes based on proposals received from the States,
total allocation in the budget of the Department and the
amount remaining unutilised out of earlier releases
made.

Statement
Statewise Releases of Funds for Development of

Agriculture under Central/Centrally Sponsored
Schemes during 1998-99.

(Rs. lakhs)
Sl. Name of State Fund Released during
No. 1998-99 as on 1.10.98
1 2 3
1. Andhra Pradesh 3513.50
2. Arunachal Pradesh 216.34
3 Assam 256.90
4. Bihar 335.91
5. Goa 122.40
6. Guijarat 3105.54
7. Haryana 1111.06
8. Himachal Pradesh 45143
9. J &K 896.77
10. Kamataka 5641.11




